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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 10.11.2025 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Delivery of Judgment  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 195/2025 

For Stay 
IA No. 558/2025 

B Nirmal Kumar  

Vs 

LIC HFL Trustee 
Company Pvt. Ltd. &  

2 Ors. 

WITH 

Mr. G Vairava 

Subramanian 
 

2.  Comp App (AT) (CH) 

(Ins) No. 196/2025 

For Stay 

IA No. 559/2025 

B. Kamlesh Kumar  

Vs 

LIC HFL Trustee 

Company Pvt. Ltd. &  

2 Ors. 

WITH 

Mr. G Vairava 

Subramanian 
 

3.  Comp App (AT) (CH) 

(Ins) No. 197/2025 

For Stay 

IA No. 560/2025 

B Anand Kumar  

Vs 

LIC HFL Trustee 

Company Pvt. Ltd. &  

2 Ors. 

WITH 

Mr. G Vairava 

Subramanian 
 

4.  Comp App (AT) (CH) 

(Ins) No. 198/2025 

For Stay 

IA No. 561/2025 

N Rekha  

Vs 

LIC HFL Trustee 

Company Pvt. Ltd. &  

2 Ors. 

 

Mr. G Vairava 

Subramanian 
 

5.  Comp App (AT) (CH) 

(Ins) No. 258/2025 
For Exemption 

IA No. 731/2025 

For Urgent listing 

IA No. 732/2025 

For Stay 

IA No. 733/2025 

Mandava Prabhakar 

Rao, Suspended 
Director, NSL 

Nagpatnam Power and 

Infratech Ltd. 

Vs 

Navneet Kumar Gupta, 

RP of NSL Nagapatnam 

Power & Infratech Ltd. 

& 2 Ors. 

WITH 

Mr. VVSN Raju Mr. Pulkit Deora 

Mr. Amir Bavani 
For Caveator 

6.  Comp App (AT) (CH) 

(Ins) No. 259/2025 

For Exemption 

IA No. 734/2025 

For Stay 

IA No. 735/2025 

For Urgent listing 
IA No. 736/2025 

Mandava Prabhakara 

Rao, Erstwhile Director 

of the Corporate 

Debtor, NSL 

Nagapatnam Power and 

Infratech Ltd. 

Vs 
Navneet Kumar Gupta, 

RP of NSL Nagapatnam 

Power and Infratech 

Ltd & 2 Ors. 

 

Mr. VVSN Raju Mr. Pulkit Deora 

Mr. Amir Bavani 

For Caveator 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

7.  Comp App (AT) (CH) 

(Ins) No. 528/2025 

For Condone Delay 

IA No. 1560/2025 
 

 

Sandeep Khurana  

Vs 

Eco Hotels India Pvt 

Ltd  

Mr. Sandeep Khurana 

Party in person  

 

 

8.  Comp App (AT) (CH) 

(Ins) No. 561/2025 

For Intervention 

IA No. 1588/2025 

State Bank of India  

Vs 

RCK Vallal (Deceased 

During the Couse of 

PIRP) Rep by  

C Sivasankaran 

 

Mr. ML Ganesh   

9.  Comp App (AT) (CH) 

(Ins) No. 552/2025 

For Exemption  

IA No. 1555/2025 

For Stay 

IA No. 1556/2025 

Delay in refiling  

IA No. 1583/2025 

Vijayalakshmi 

Subburaj  

Vs 

Aditya Birla Finance 

Ltd & Anr  

Mr. Anil Relwani  

 

For Orders 
(Requests for adjournment in Item Nos. 10-11 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
10.  Comp App (AT) (CH) 

(Ins) No. 134/2023 

For Directions 

IA No. 448/2023, 161, 

999 & 1134/2024 

For Exemption 

IA No. 450/2023 

To Vacate Stay 

IA No. 816/2025 

 

Sathya Moorthy Sai 

Prasad, Suspended 

Director of Ozone 

Projects Pvt Ltd 

Vs 

Shapoorji Pallonji and 

Company Pvt Ltd & 3 

Ors 

WITH 

Mr. Chandramouli 

Prabhakar 

Ms. Anusha Peri R1 

Ms. Elamathi- R2 

Ms. Revathi 

Manivannan- R3 

11.  Comp App (AT) (CH) 

(Ins) No. 197/2023 

Kunnel Engineers & 

Contractors Pvt Ltd 

Vs 

Ozone Projects Pvt Ltd 
 

Mr. Jerin Asher Sojan Mr. SK Harinarayanan 

12.  IA No. 1164/2025 
(For Condone Delay) & 

IA No. 1165/2025 

(Delay in refiling) 

in 

Comp App (AT) (CH) 

(Ins) No. 252/2025 

 

M Lalitha 
Vs 

K Parameswaran Nair 

RP, Samson and Sons 

Builders & Developers 

Pvt Ltd & Anr 

Mr. Vinay Mathew 
Joseph 

Mr. Liju V Stephen R2 

13.  IA No. 1311/2025 

(For Additional Docs) 

in 

Comp App (AT) (CH) No. 

27/2025 

For Stay 

IA No. 438 & 502/2025 

Delay in filing docs 

IA No. 1567/2025 
 

Deccan Advanced 

Sciences Pvt Ltd 

Vs 

Escientia Advanced 

Sciences Pvt Ltd & 10 

Ors 

 

WITH 

Mr. VV Sivakumar Mr. Edward James 

R2- R4 

Mr. Pranav 

Gopalakrishnan R5 

Mr. Ramasubramaniam 

Raja- R6 R7 R8 

Mr. VV Sivakumar 

R9- R11 
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14.  Comp App (AT) (CH) No. 

69/2025 

For Stay 

IA No. 705/2025 

Dandu Chakradhar & 

2 Ors 

Vs 

Escientia Advanced 

Sciences Pvt Ltd & 8 

Ors 

 

Mr.Ramasubramaniam 

Raja 

Mr. Edward James 

R2-R4 

Ms. Kesang Tenzin 

Doma R6 

15.  IA No. 1114/2025 

(For Stay) & 

IA No. 1115/2025 
(For Additional Docs) 

in 

Comp App (AT) (CH) No. 

102/2025 

Dhanalakshmi 

Srinivasan Builders & 

Housing Pvt Ltd 
Vs 

Chhapra-Hajipur 

Expressways Ltd & 10 

Ors 

 

Mr. Abhishek 

Jenasenan 

Ms. Geeta Battula R1 

Mr. Kaushik 

Narayanan R2 
Ms. S Indumathi 

R5-R7 

16.  IA No. 567, 719 & 

938/2025 

(For Additional Docs.) 

in 

Comp App (AT) (CH) 

(Ins) No. 202/2025 

To dispense with 

IA No. 568/2025 

For Stay 

IA No. 569/2025 

 

GRK Reddy 

Vs 

Balasubramanian 

Mekala, IRP of Marg 

Ltd & Anr 

Mr. Syed Datha Ms. Ramya R2 

17.  Comp App (AT) (CH) No. 

107/2023 
For Substituted Service 

IA No. 1117/2025 

 

Vishnu Nischal 

Rajkumar 
Vs 

Radha Krishnna Mills 

Ltd & 12 Ors 

 

Mr. Krishna Ravindran Mr. R Vidhya Shankar 

R1 R2 R6 R7 R9-R13 

18.  IA No. 1416/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 504/2025 

 

Hamon Research 

Cottrell India Pvt Ltd 

Vs 

Hamon Research 

Cottrell (Shanghai) Co 

Ltd 

 

Mr. K Pawan Jhabakh  

19.  Comp App (AT) (CH) 

(Ins) No. 260/2025 

For Exemption 

IA No. 738/2025 

For Stay 

IA No. 739/2025 

For Urgent listing 

IA No. 740/2025 

Mandava Prabhakara 

Rao, Suspended 

Director of the 

Corporate Debtor 

Vs 

Navneet Kumar Gupta, 

RP of NSL Nagapatnam 

Power and Infratech 
Ltd & 5 Ors 

WITH 

Mr. VVSN Raju Mr. Pulkit Deora R1 

Mr. Amir Bavani R3 

Ms. Manjushree Mitra 

R6 

20.  Comp App (AT) (CH) 

(Ins) No. 282/2025 

For Stay 

IA No. 790/2025 

Mandava Prabhakara 

Rao, Suspended 

Director of NSL 

Nagapatnam Power and 

Infratech Ltd. 

Vs 

Navneet Kumar Gupta, 

RP of NSL Nagapatnam 

Power & Infratech Ltd. 

& 2 Ors 

WITH 

Mr. VVSN Raju Mr. Pulkit Deora R1 

21.  Comp App (AT) (CH) 

(Ins) No. 289/2025 

For Exemption 

IA No. 824/2025 

For Stay 
IA No. 825/2025 

Rashmi Metallurgical 

Industry Pvt Ltd 

Vs 

Navneet Kumar Gupta 

RP, NSL Nagapatnam 
Power and Infratech 

Ltd & 2 Ors. 

WITH 

Mr. Thriyambak J 

Kannan 

Mr. Pulkit Deora R1 

Mr. Kunal Saini R2 

Mr. Amir Bavani R3 
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22.  Comp App (AT) (CH) 

(Ins) No. 290/2025 

For Stay 

IA No. 827/2025 

For Exemption 

IA No. 828/2025 

Rashmi Metallurgical 

Industry Pvt Ltd 

Vs 

Navneet Kumar Gupta 

RP, NSL Nagapatnam 

Power and Infratech 

Ltd & Anr 
 

Mr. Thriyambak J 

Kannan 

Mr. Pulkit Deora R1 

Mr. Kunal Saini R2 

23.  Comp App (AT) (CH) 

(Ins) No. 228/2024 
For Stay 

IA No. 606/2024 

For Exemption 

IA No. 607 & 608/2024 

Ammon Holdings Pte 

Ltd 
Vs 

CA Mahalingam Suresh 

Kumar, RP of Real 

Value Promoters Pvt 

Ltd 

Mr. Arun Karthik 

Mohan 

Mr.AG Sathyanarayana 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

24.  Comp App (AT) (CH) 

(Ins) No. 270/2021 

Asset Reconstruction 

Company (India) Ltd 

Vs 

Manoharamma Hotel 

Investments Pvt Ltd 

WITH 

Mr. P Elayarajkumar 

Mr. R Imayavaramban 

Ms. Shubharanjani 

Ananth 

25.  Comp App (AT) (CH) 

(Ins) No. 271/2021 

Asset Reconstruction 

Company (India) Ltd 

Vs 
Bharani Properties & 

Developers Pvt Ltd 

 

Mr. P Elayarajkumar 

Mr. R Imayavaramban 

Ms. Shubharanjani 

Ananth 

26.  Comp App (AT) (CH) 

No. 109/2023 

Gundapuneni Ranga 

Rao & 6 Ors. 

Vs 

Vijayasri Polymers Pvt 

Ltd & 15 Ors 

 

Mr. K Rajendran Mr. S Vikas Reddy R2 

27.  Comp App (AT) (CH) No. 

36/2024 

For Exemption 

IA No. 616/2024 

For Stay 

IA No. 617/2024 

 

Casino Hotels Ltd & 10 

Ors 

Vs 

KC Thomas & 37 Ors. 

 

WITH 

Mr. TK Bhaskar Dr. KS Ravichandran, 

PCS 

28.  Comp App (AT) (CH) No. 

44/2024 

For Urgent Hearing 

IA No. 747/2024 

For Directions 
IA No. 1032/2024 

 

KC Thomas & 37 Ors. 

Vs 

Casino Hotels Ltd & 11 

Ors 

Dr. KS Ravichandran, 

PCS 

Mr. TK Bhaskar 

29.  Comp App (AT) (CH) 

(Ins) No. 166/2024 

For Exemption 

IA No. 440/2024 

Rythm Jain 

Vs 

Atlantic Spinning and 

Weaving Mills Ltd. 

Rep by its Liquidator, 

Sujata Chattopadhyay 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

30.  Comp App (AT) (CH) 

(Ins) No. 177/2024 

For Exemption 

IA No. 484/2024 

Rythm Jain 

Vs 

Atlantic Spinning & 

Weaving Mills Ltd. 

Rep by its Liquidator 

Sujatha Chattopadhyay 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 
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31.  Comp App AT) (CH) 

(Ins) No. 199/2024 

Atlantic Spinning and 

Weaving Mills Ltd 

Rep. by its Liquidator 

Sujata Chattopadhyay 

Vs 

Somil K. Ne. Gandhi 

Proprietor, Sir Cloth 
Manufacturer Co & 

3 Ors. 

WITH 

Mr. VV Sivakumar Mr. Ankur Goel R1 

32.  Comp App (AT) (CH) 

(Ins) No. 252/2024 

Atlantic Spinning and 

Weaving Mills Ltd. 

Rep by its Liquidator, 

Sujata Chattopadhyay 

Vs 

Rythm Jain & 2 Ors 

WITH 

Mr. VV Sivakumar  

33.  Comp App (AT) (CH) 

(Ins) No. 466/2024 

For Exemption 

IA No. 1271/2024 

Sansar Investment & 

Finance Company Pvt 

Ltd 

Vs 

Atlantic Spinning and 

Weaving Mills Ltd 

Through its Liquidator, 

Sujata Chattopadhyay 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

34.  Comp App (AT) (CH) 

(Ins) No. 103/2025 
For Exemption 

IA No. 283 & 284/2025 

For Stay 

IA No. 285/2025 

Sansar Investment & 

Finance Company Pvt 
Ltd 

Vs 

Atlantic Spinning & 

Weaving Mills Ltd. 

Through its Liquidator 

Sujata Chattopadhyay 

& 2 Ors. 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar- R1 

35.  Comp App (AT) (CH) 

(Ins) No. 104/2025 

For Exemption 

IA No. 286 & 289/2025 

For Stay 

IA No. 287/2025 

For Additional docs 

IA No. 288/2025 
 

Rythm Jain & Anr. 

Vs 

Atlantic Spinning and 

Weaving Mills Ltd & 2 

Ors 

Mr. Ankur Goel Mr. VV Sivakumar- R1 

36.  Comp App (AT) (CH) 

(Ins) No. 461/2024 
For Stay 

IA No. 1259/2024 

Anurag Kumar Sinha 

Erstwhile RP of the 
Corporate Debtor 

Vs 

PPS Enviro Power Pvt 

Ltd, Rep by its 

Liquidator, K. Vatsa 

Kumar & 3 Ors 

 

Mr. Vikram P Jain Mr. B Dhanaraj- R1 

Mr. M Machar Rao- R4 

37.  Comp App (AT) (CH) 

(Ins) No. 97/2025 

To dispense with 

IA No. 271/2025 

Government of Tamil 

Nadu, Commercial 

Taxes & Registration 

Department 

Represented by Deputy 

Commissioner (ST)-IV 

Vs 

S. Rajendran, RP of 

Empee Distilleries Ltd 
& Anr 

 

Mr. P Sathish  
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38.  Comp App (AT) (CH) 

(Ins) No. 159/2025 

For Direction 

IA No. 433/2025 

Pratik Mehta & 3 Ors 

Vs 

Kondisetty Kumar 

Dushyantha, 

Liquidator of Unishire 

Housing LLP & 2 Ors 

 

Mr. Adith Narayan 

Vijayaraghavan 

Mr. Chandramouli 

Prabhakar R1 

39.  Comp App (AT) (CH) 

(Ins) No. 110/2025 

For Exemption 
IA No. 311/2025 

 

SSM Projects Pvt Ltd 

Vs 

Vinci Global Pvt Ltd 

Mr. Sandeep Kumar 

Ambalavanan 

Mr. P Soma Sekhara 

Naidu 

40.  Comp App (AT) (CH) 

(Ins) No. 226/2025 

For Stay 

IA No. 638/2025 

Sri Vemuri Chenchaiah 

Suspended Director of 

SLS Power Corporation 

Ltd. 

Vs 

Indian Renewable 

Energy Development 

Agency Ltd. & Anr. 

 

Mr. N Kumaraswamy Mr. Nakul Sachdeva 

41.  Comp App (AT) (CH) 

(Ins) No. 410/2025 

For Stay 

IA No. 1168/2025 

N Srinivasan 

General Secretary, Indu 

Employees Progressive 

Union 

Vs 

CA M Suresh Kumar 

Mahalingam Liquidator 
of Hindustan Builders 

Photo Films Co Ltd & 

Anr. 

 

Mr. A Saravanan Mr. AG Sathyanrayana 

R1 

42.  Comp App (AT) (CH) 

(Ins) No. 411/2025 

For Stay 

IA No. 1170/2025 

Jasbir Kaur 

Vs 

Chandrasekhar 

Sagutoor, RP of Vimala 

Joseph Raj & Anr. 

 

Mr. S Gokul Mr.S Sathiyanarayanan 

43.  Comp App (AT) (CH) 

(Ins) No. 434/2025 

National Asset 

Reconstruction 

Company Ltd 

Vs 

SEW LSY Highways Ltd 

 

Mr. VV Sivakumar  

44.  Comp App (AT) (CH) 

(Ins) No. 472/2025 

For Exemption 

IA No. 1341/2025 

SEW LSY Highways Ltd 

Vs 

National Asset 

Reconstruction 

Company Limited 

Ms. Kopal Sharraf Mr. VV Sivakumar 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

45.  TA (AT) No. 85/2021 

(Comp App (AT) No. 

173/2019 

For Stay 

IA No. 2070/2019 

Ramgad Minerals & 

Mining Ltd 

Vs 

I.G Kashinath & 4 Ors. 

WITH 

 

Mr. AM Ilango  Ms. Fereshte Sethna R1 

R2 

46.  TA (AT) No. 86/2021 

(Comp App (AT) No. 

174/2019 

For Stay 

IA No. 2073/2019) 

 

Ramgad Minerals & 

Mining Ltd 

Vs 

 I.G Kashinath & 4 Ors 

Mr. AM Ilango  

 

Ms. Fereshte Sethna 

R1 R2 
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47.  TA (AT) No. 52/2022 

(Comp App (AT) No. 

343/2019) 

Medi Projects Pvt Ltd 

Vs 

Cauvery Medical 

Centre Limited & 14 

Ors 

 

Mr. R Sivaraman Mr. Goutham 

Shivshankar- R2 & R5 

48.  TA (AT) No. 168/2021 

(Comp App (AT) (Ins) 

No. 145/2020) 

Vision Millennium 

Exports Pvt Ltd 

Vs 

Edelweiss Rural & 
Corporate Services Ltd 

 

Mr. Pranay Sohini Mr. VV Sivakumar 

49.  Comp App (AT) (CH) 

(Ins) No. 169/2021 

Metal India & 11 Ors 

Vs 

V Mahesh – Liquidator 

of Nagarjuna Oil 

Corporation Ltd & Anr 

 

Mr. Kairav Anil Trivedi Mr. S. Satish- R1 

Mr. P Raj Kumar 

Jhabakh-R2 

50.  Comp App (AT) (CH) 

(Ins) No. 209/2021 

For Stay 

IA No. 419/2021 

V Ganapathi Reddy & 

Anr. 

Vs 

Bhrugesh 

Ramachandra Amin, 

RP, Panyam Cements 

and Minerals 

Industries Limited & 3 

Ors 

WITH 

Mr. P Ulaganathan Mr. Pranava Charan R1 

Mr. R Sivaraman-R2 

Mr. Gautham Venkata 

Narayanan- R4 

51.  Comp App (AT) (CH) 

(Ins) No. 210/2021 

For Stay 
IA No. 420/2021 

Sree Balaji Transport & 

17 Ors. 

Vs 
Bhrugesh 

Ramachandra Amin, 

RP, Panyam Cements 

and Minerals 

Industries Limited & 3 

Ors 

WITH 

Mr. P Ulaganathan Mr. Pranava Charan R1 

Mr. R Sivaraman-R2 

Mr. Gautham Venkata 
Narayanan- R4 

52.  Comp App (AT) (CH) 

(Ins) No. 252/2021 

For Exemption 

IA No. 534/2021 

For Stay 

IA No. 535/2021 

The Assistant 

Commissioner of 

Central Tax, Kurnool 

CGST Division 

Vs 

Bhrugesh 

Rameshchandra Amin, 

RP & 3 Ors 

 

Mr. P Raj Kumar 

Jhabakh 

Mr. Pranava Charan R1 

Mr. R. Sivaraman R2 & 

R3 

Mr. Gautham Venkata 

Narayanan- R4 

53.  Comp App (AT) (CH) 

(Ins) No. 5/2022 
To dispense with 

IA No. 12/2022 

For Stay 

IA No. 13/2022 

For Urgent Hearing 

IA No. 15/2022 

 

The Regional Provident 

Fund Commissioner- II 
& Anr. 

Vs 

Finorchem Ltd 

Mr. K Ramu & R 

Vishnu 

Mr. Ravi Rajagopalan 

54.  Comp App (AT) (CH) 

(Ins) No. 290/2022 

For Stay 

IA No. 608/2022 

For Directions 

IA No. 609/2022 

For Additional Docs 

IA No. 147/2023 

Dr. Gopala Krishnan 

MS & Anr. 

Vs 

Ravindra Beleyur, RP 

of Yashomati Hospitals 

Pvt Ltd & Anr 

Mr. V Ranjith Shankar  

 

Mr. T Ravichandran R1 

Mr. Edward James R2 
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55.  Comp App (AT) (CH) 

(Ins) No. 86/2023 

Regen Powertech Pvt 

Ltd, Rep by Erstwhile 

RP Ebenezar Inbaraj 

Ltd 

Vs 

Regen Infrastructure 

and Service Pvt Ltd & 
7 Ors 

 

Mr. Surya Teja SS 

Nalla 

Mr. TK Bhaskar- R1 

Ms. J Parimalam-R2, R3 

56.  Comp App (AT) (CH) 
(Ins) No. 01/2024 

For Stay 

IA No. 3/2024 

For Exemption 

IA No. 4/2024 

To Adv. Hg. 

IA No. 963/2024 

Radiant Corporation 
Pvt Ltd, Rep by its 

Authorized Rep KVV 

Janardhana Rao 

Vs 

Gullapalli Kishore 

Babu, Chairperson of 

the Monitoring 

Committee of Jeevan 

Polymers Pvt Ltd & Anr 

 

Mr. Ch. Siddhartha 
Sarma 

Ms. JVL Bharati- R1 
Mr. Manjeet Bucha, CS 

R2 

57.  Comp App (AT) (CH) 

(Ins) No. 352/2024 

For Exemption 

IA No. 964/2024 

Aravinda Rani 

Sannapureddy 

Suspended Director of 

Nandi Irrigation 

Systems Limited 

Vs 
Rishab Triexim LLP & 

Anr 

 

Mr. Pawan Jhabakh Mr. Amir Bavani R1 

Mr. Pranava Charan 

R2 

58.  Comp App (AT) (CH) 

(Ins) No. 99/2025 

For Stay 

IA No. 272/2025 

For Additional Docs 

IA No. 273/2025 

G Shankar 

Personal Guarantor of 

Peekay Mediequip Ltd 

Vs 

Piramal Capital & 

Housing Finance Ltd 

 

Mr. BSV Prakash 

Kumar 

Mr. Vikram Wadehra 

59.  Comp App (AT) (CH) 

(Ins) No. 222/2025 

For Exemption 

IA No. 622 & 623/2025 

For Stay 

IA No. 624/2025 

For Additional Docs 

IA No. 625/20225 

Kotak Mahindra Bank 

Ltd 

Vs 

Ravindra Beleyur 

Liquidator of Reliable 

Cashew Company Pvt 

Ltd & 6 Ors 

Mr. Akshay Goel Mr. T Ravichandran R1 

 

02.00 PM 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 377/2025 

CA V Venkata 

Sivakumar, Erstwhile 

Liquidator of The 

Jeypore Sugar Co. Ltd. 

Vs 

S. Hari Karthik 

Liquidator of The 

Jeypore Sugar Co. Ltd 

& 2 Ors 

 

Mr. V Venkata 

Sivakumar 

Party-in-person 
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2.  Comp App (AT) (CH) 

(Ins) No. 536/2025 

For Condone Delay 

IA No. 1508/2025 

For Stay  

IA No. 1509/2025 

Shailendra Ajmera  

RP of Think & Learn 

Pvt Ltd 

Vs 

Amazon Web Services 

India Pvt Ltd 

 

Ms. Lakshana Viravalli Mr. Arun Karthik Mohan 

For Caveator 

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
3.  Comp App (AT) (CH) 

No. 80/2024 

For Stay 

IA No. 1192/2024 

For Urgent Listing 

IA No. 1191/2024 

 

Regeena Jeppiar 

Murali 

Vs 

Jeppiaar Furnace and 

Steels Pvt Ltd & 6 Ors 

Mr. Sanjeev Kumar KP Mr. Sandeep Kumar 

Ambalavanan R1 R3-R6 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

4.  Comp App (AT) (CH) 

(Ins) No. 358/2022 

To Dispense with 

IA No. 821/2022 
For Stay 

IA No. 818 & 

1094/2022, 868 & 

869/2023 

To Implead 

IA No. 937/2022 

 

Babu Manoharan 

Jaikumar 

Christhurajan 

Vs 
Umesh Garg Liquidator 

of Jeppiaar Cements 

Pvt Ltd & 2 Ors. 

Mr. Ravi Rajagopalan Mr. Abhishek Anand 

R1, R2 

Ms. N Varsha - R3 

5.  Comp App (AT) (CH) 

(Ins) No. 02/2024 

For Exemption 

IA No. 11/2024 

For Condone Delay 

IA No. 12/2024 

 

SEI Tejas Pvt Ltd 

Vs 

Novus Green Energy 

Pvt Ltd 

Mr. V Venkata 

Sivakumar 

Mr. Y Suryanarayana 
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1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. B Ramprasath 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 
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